Title: Regarding privilege notice given by shri Rattan Lal Kataria, Kishan Singh Sangwan and Smt. Sudha Yadav against
the Additional Suprerintendent of Police, Faridabad and the Joint Secretary, Faridabad Municipal Corporation for allgedly

directing the police officers to assult them on 15% March, 2003 in a rally in Faridabad, Haryana.
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MR. SPEAKER: Your names will be associated with him.

I have received notices of question of privilege dated 25" April, 2003 jointly signed by S/Shri Rattan Lal Kataria,
Ramchander Bainda, Kisshan Singh Sagwan, Dr. Sudha Yadav, MPs, against the Additional Superintendent of
Police, Sub-divisional officer, Faridabad and Joint Secretary Faridabad Municipal Corporation, for having allegedly

directed the police officers to assault them on 15th March, 2003.

| have already called for a factual note in the matter from the Ministry of Home Affairs. | will take a decision in the
matter after | receive the information from the Home Minister of the Union Government.
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